
O rara, securities
POST OPEN OFFER REPORT

IN RESPECT OF THE OPEN OFFER MADE BY COMMSCOPE TECHNOLOGIES LLC (FORMERLY
KNOWN AS ANDREW LLC) C'ACQUIRER") ALONG WITH COMMSCOPE, INC. ('PAC") TO
ACQUIRf, SHARES OF ADC INDIA COMMUNICATIONS LIMITED fTARGET COMPANY")

Capilalized terms used but not defned herein shall hqve the meaning assigned to such terms in the Letter of Offer
dqted June 3,2016 ("LOF")

A) Names ofthe parties irYolYed

B)

I Tareet Company (TC) ADC India Communications Limited
2 Acquirer CommScope Techrologies LLC (formerly

known as Andrew LLC)
3 Persons actinq in concen with Acquirer (PAC) CommScope, Inc.
4 Manager to the ODerl Offer ICICI Securities Limited
5 Resistrar to the ODen Offer Kanry ComDutershare Private Limited

Details of the Offer:

Open offer ('Offer') in compliance with Regulations 3, 4 and 5(l), read with Regulations l3(4) and l5(2) of
lhe Securities and Exchange Board of lndia (Substantial Acquisition of Shares and Takeovers) Regulations,
20ll and subsequent amendments thereto ("SEBI (SAST) Regulations") for acquisition of up to 11,96,000
(eleven lakhs ninety six thousand) equity shares of face value of INR l0 each Aom the public shareholders of
the Target Company representing 26% (twenty six percent) of the fully diluted yoting equity share capital as of
the lOth working day fiom date of closue ofthe tendering period. The Offer is not a voluntary offer. The Offer
is not a conditional offer. The Offer is not a competing offer.

Schedtlle
Due dates as specilied

(SASTI resulal
Actual DatesOriginal schedule

as per Detailed
Public Statemcnt

Reiiiad.-schedule
asrpei,Iretter of

Offer
PA Monday, February

02,2015
Monday, February
02,2015

Monday, February
02.2015

DPS Friday, September
04. 2015

Friday, September
04-2015

Friday, September
04- 2015

Filing ofthe draft letter of offer with SEBI Friday, Sept€mber
I l. 2015

Friday, September
1 1, 2015

Friday, September
I l. 2015

Sending a copy of the Draff Lett ofOffer to the
Target Compalv and BSE

Friday, Seprember
I l. 2015

Friday, September
11. 2015

Friday, September
I l. 2015

Last date for a competitive bid Tuesday, September
29,2015

Tuesday,
Septemb€r 29,
2015

Tuesday,
Septembq 29,
2015

Date of receipt of SEBI'S observations on the
Draft L€tter of Offer

Wednesday,
October 07. 2015

Friday , May 27 ,
2016

Friday, May 27 ,

2016
Identified l)ate Friday, October

2015
09, Tuesday, May 31,

2016
Tuesday, May 31,
2016
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Name ol Compliance Officer (Broking Operations) : Ms. Mamta Jayaram Shetty
Email Addross: complianceoff icer@icicisecurities.com / Te (91 22)4070 1000

Website Addr€ssi www. icic isec urities.c om / www. ic ic idirect. com
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D) Details ofthe payment consideration in the open offer

l)

Details of market price of the shares of TC

Name of the Stock Exchange where the shares ofTC have been most frequently traded during 12 calendar
months pedod prior to PA, and the volume oftrading relative to the total outstanding shares ofthe TC:

f./letrrber 01 N3tona Slock txchan0e 0l nda Lrd 8 Bomhiy Si0rk ExLhdiLr! Lld

CaDital lUarket: NSE Beqn No NB 230//3037. 8St Be01 N0 NB 011286..54

Futures 6 options : NSt fleln N0 LNF 230773037 BSt llegn No Nt !107/i1035

Ornencv Derivalives : NSE B€qn N0 Nt 230/73037
CIN No : Ll67170NlHl995PLC08624l

E)

lClCl Securities Limited
Rogistorod Off ico (lnstitution6l):
lClClCentre, H. r Parekh Marg,
Churchgate, tulumbai 400 020, lndia.
Ie) 191 22) 22aa 246ol7a
Fax \91 22\ 22a2 65A0

Corporate Off lc6 (R6tail):
Shree Sawan Knowledge Park, Plot No. D-507,
T.T.C. lnd. Area, Nil.l.D.C,Turbhe, Navi Mumbai-400 705
Iel (91 22)4070 1000
Fax \91 2214070 1022

Activity

Due dates rs spocllied in the SEBI
(SAST) resuhtions

Acturl DrtesOriginal schedule
as per Detailed

Public St{tement

Revised schedule
rs per Letter of

OIfer
Letter of Offer to be dispatched to Equity
Shareholders

Friday, October 16,
2015

Tuesday, June 07,
20t6

Tuesday, June 07,
2016

Last date for revising the Offer price/ size ofthe
Offer

Tuesday, October
20. 2015

Thursday, June
09,2016

Thursday, June
09, 2016

Last Date for publishing the recommendation of
committee of the independent directors of the
Tarset ComDany

Wednesday,
October 21, 2015

Friday, June 10,

2016
Friday, June 10,

2016

Date of publication of Offer Opening Public
Announcement

Thursday, October
22.2015

Monday, June 13,

2016
Monday, June 13,

2016
Date of commencement of Tendering Period
(0ffer Ooenins Date)

Monday, October
26.20t5

Tuesday, June 14,

2016
Tuesday, June 14,

20t6
Date of expiry of Tendering Period (Offer
Closins Date )

Friday, November
06. 2015

Monday, June 27,
2016

Monday, June 27,
20t6

Date by which all requirements including
payment ofconsideration would be completed.

Tuesday, November
24,2015

Tuesday, July 12,

2016
Monday, July I I
2016

Last date of publication of post-offer
advertisement

Wednesday,
December 02, 2015

Tuesday, July 19,

2016
Monday July 18,

2016
Last date for submission of final report of SEBI Wednesday,

December 02. 2015
Tuesday, July 19,

2016
Tuesday, July 19,

2016

Sl. No. Item Details
Offer Price for fully paid shares ofTC ({ 0€r Equity Share) 228.33

2 Offer Price for partly paid shares ofTC, ifany Not Aoolicable
3 Offer Size (no. ofshares accepted x offer price per share) (t) 47 .647 .219 .41

4 Mode of paymenl of consideration (cash or shares or secured listed
debt instruments or convertible debt securities or combination)

Cash

5 If mode of Daym€nt is other than cash. i.e. through shares / debt or convertibles:
Details of offered security
o Nature ofthe security (shares or debt or convertibles)
o Name ofthe company whose securities have been offered
. Salient features ofthe security

Not Applicable

b. Swap Ratio (ratio indicating the number of securities of the offeree
comoanv vis-d-vis shares ofTC)

Not Applicable

Name of Compliance Officer (Broking Operations) : Ms. Mamta Jayaram Shetty
Email Address: complianceofficer@icicisecurities.com / Tel (91 22) 4070 1000
Website Address: www.icicisecLrrities.com / www.icicidirect com
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The Equity Shares of the Target Company are listed on BSE Limited ("BSE"). During the 12 calendar months
prior to the month in which the PA ought to be issued (February l, Z0l4 to lalnlJary 31, 2015), the total volume
of trading was 935,485 Equity Shares and total outstanding listed equity shares during that period were
4,600,000. Traded tumover as a percentage to total listed Equity Shares was 20.34Yo. Therefore, in terms of
Regulation 2(l)(i) ofthe SEBI (SAST) Regulations, the Equity Shares are frequently traded on BSE.

2) Details of Market Price of the shares ofTC on the aforesaid Stock Exchange :

The closing market price ofthe shares ofTC on BSE is mentioned below:

sl.
No.

Particulars Date Opening
Price
(t per
share)

Closing
Price
(l per
share)

I tradins day prior to the PA date January 30,2015 262.15 2s2.30
2 C)n the date ofPA Feb 2.2015 255.00 266.60
3 On the date ofpublication ofDPS SeDtember 4, 2015 285.00 271 .50
4 On the date ofcornmencement ofthe tenderins oeriod June 14.2016 238.00 236.90
5 On the date of expiry ofrhe rendering period lune 27.2016 228.1 227.55
6 l0 workins davs after the last date ofthe tenderins Deriod lulv 12.2016 270.05 2'.10.95

7 Average market price during the tendeingperiod (viz. Averoge
o{the volume weishted market Drices for all the dqvs)

June 14,2016 to
lruJl,e 2'7.2016

232.04

8 Average ofthe weekly high and low ofthe closing prices ofthe
shares durins the period from date ofPA till closure ofOffer

Feb 2, 2015 to July
I l, 2016

279.68

F) Details of escrow arrangements

Details ofcreation ofEscrow account, as underl)

Date(s) ofcreation Amount ({) Form of escrow
account

Offer Escrow Account
(Account Number
620573t9001I)

September l, 2015 77,000,000* Cash

* The Manager to the Ofer has been authorized by the Acquirer to operate and realize the monies lying to the credit
o/the Cash Escrow Account in terms ofthe SEBI (SAST) Regulations.

2) For such part of escrow account, which is in the form ofcash:

Name ofthe Scheduled Commercial Bank where cash is deposited: Bank ofAmerica, N.A.

ii. Indicate when, how and for what purpose the amount deposited in escrow account was released, as under:

t.

Release of escrow acco[nt
Purpose Date Amount R)

l'ransfer to Special Escrow Account. ifany Julv l, 2016 47.647,219.41

Mcnrber ol NatonJ 31o.k Ei.haig€
Captul ltiartet : NSt neqi.
futwes 5 optioirs : NSt E€qn

Cunency Derivatives : NSt fleqr

CIN No: U67l20MHl g95PLCl8621i

lClCl Securities Limited
Rogistersd Off ico (lnstitutional)l
lClClCenrre, H. T. Parekh Marg,
Churchgale, Mumbai 400 020, India.
Iet \91 221 22AA 2460)10
Fax \91 22) 2242 6580

Lid 6 EDr.bav Sroil ErLr,irrte ird
23L773037 8Sl fle!n No NB 111128685,.

230773037 BSt B.!. No Nl 010773l]]35

23t773037

oi nCa

NC NB

N! Nf
No NE

Corpor6to Otf ic6 (Ret6il):
Shree Sawan Knowledge Park, Plot No. D-507,
T.T.C. nd. Area, M.l.D.C,Turbhe, Navi Mumbai-400 705
Tel {91 22) 4070 1000
Fax \91 22) 4o1o 1022

Name of Compliance Officer (Broking Operations) : Ms. Mamta Jayaram Shetty
Email Address: complianceofficer@icicisecurities.com / Tel (91 22)4070 1000
Website Address: www.icicisecurities.com / www.icicidirect.com
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Amount released to Acquirer
. Upon withdrawal ofOffer
. Any other purpose (to be clearly

specified)*
. Other entities on forfeiture

Not Applicable
Not Applicable

Not Applicable

Not Applicable
Not Applicable

Not Applicable
t Aparl from closure

3) For such part of Escrow which consists of Bank Guarantee (BG) / Deposit of Securities, provide the following
details:

-- For Bank Guarantee - Not Applicable

-- For Securities Not Applicable

C) Details ofresponse to the Open Offer

Shares proposed to be
acquired

Shares tendered** Response
level (no
of times)

Shares accepted** Shares rejected

No. "A to
total

diluted
share

capital
of TC

No. %" to
total

diluted
share

capital
of TC

(c) / (A) No. oh w.r.l
(c)

No. =
(c) - (F)

Reasons

(A) (B) (c) (D) (E) (F) (G) (H) (l)
r. t96.000 26.000/0 208.677 4.54% 0.17 208.677 4.54% 0

**Cive bifurcation for fully paid-up shares, partly paid up shares, shares with differential voting dghts, any other
category, as applicable All the Equity Shares tendered in the Offer were fully paid-up.

H) Payment of Consideration

Due date for paying consideration to
shareholders whose shares have been
AcceDted

Actual date ofpayment of
coIlsideration

Reasons for delay
beyond the due date

July 12.20t6 July ll, 2016 Not Applicable

Details of special account which has been created for the purpose of payment to shareholders:
Name of the concemed Bank: Special Escrow Account titled as "COMMSCOPE-ADC IND OP OFF SPESC"
having Account No. 73190029 was opened with Ban-k of America, N.A.

Details of the manner in which consideration (where consideration has been paid in cash), has been paid to
shareholders whose shares have been accepted:

Mode of paying the consideration No. ofShareholders Amount of Gross Consideration
R Lakhs)

Phvsical Mode (Demand Draft) I 22,833.00

[/'r]U0,0'Nar0i; Stc.l !(han!e 0f nda tr. & BomDa! Sr.rl lr.rrlE tri
Captal Mart€t: NSE B!_in N! NE 2-1il7il!37.8St lLq !0 NLI 011286i5.1

Futures 6 0ptions : ilSE BEof Nc NF 2l!li3i37 35E Eeitr !. ril lrilTr_il!:]5
Curcncy Dedvalrves : NSE F€ln No Ni 2:ll7lLi37
CIN No r Ubr- ZC[/H]-q35Ptca;62i1

lClCl Secu?ities Limited
Rooister6d Otfic€ (lnstitutionsl):
lClCl Centre, H T. Pare(h lMarg,
Churchgate, Mumbai400 020, lndia
Tel {91 22) 2288 2460170
Fax (S1 22) 2282 6580

Corporlt€ Off ica (Retail):
Shree Sawan Knowledqe Park, P ot No D 507.
T T.C. lnd Area, M.l D.C.Turbhe, Navl Murr]bai '400 705
Tel (91 22)4070 1000
Fax \91 2214A7A 1422

Name of Compliance Officer (Broking Operations) : Ms. Mamla Jayaram Shetty
Email Address: complianceoff icer@icicisecurities.com l rel (91 22) 4070 1000
Website Address: www.icicisecurities.com / www.icicidirecl.corn



Electronic mode (ECS/ direct transfer.
etc.)

t2 47,624,386.41

Total l3 47,641.219.41

l) Pre and post offer Shareholding ofthe Acquirer / PAC in TC

Give further details, as under, regarding the acquisitions mentioned at points 3, 4 & 5 of the above table

J) Pre and post offer Shareholding Pattern ofthe Target Company

flrctct Securities

flfnher i Na,0.a Stctl trchang:0t _da tll E ll!mhJi S1i!r Lrtliinq. LIC

Capial Ma*ei r list qrEi \,lr li3 /!l:7iJji BS: P:,t, No aU u, rtutt,
Futures 8 optDns : ',1Sa qeqr llc \F :larr3Ll37 :l:ll Nq,iir r,l. Nl ilrlTrlr.l5
CLrrcncy Derivatives r ltS: ;lir!r :,lr \: 2jLr-ri3i3r
CIN No : ral'2rir,'nl3!:FLal.a2ll

lClCl Securiries Limiied
Rogistorod Off ic€ (lnstitutional):
ClCl C€ntre, H T Parekh [,larg,

Churchgale, Mumbai400 020, lndia
Iel \91 22\ 22AA 24601O
Fa\ t91 221 22A2 65aO

Corporat€ Office {Ret3il):
Shree Sawan Know edge Park, Plot No. D-507,
TT.C. lnd. Area, M.l D.C,Turbhe, Navi MLrmbai -400 70s
TeL (91 22)4070 I000
Fax (91 22) 4070 1022

st.
No.

Shareholding of Acquirer and PAC No. of Shares 9/o of total shar€ capital of
TC as on closure of

tenderins Deriod
Shareholdins before PA NII, 0.oov.

2 Shares acquired by way ofan agreement
entered into by the Acquirer and the PAC

Nol Applicable Not Applicable

3 Shares acquired after the PA but before 3
working days prior to commencement of
tendering period.
- Through market purchases
- Throush nesotiated deals/ off market deals

NIL
NIL

0.00%
0.00%

4 Shares acouired in the oDen offer 208.67'l 4.54%
5 Shares acquired dwing exempted 2l-day

oeriod after offer (ifaoolicable)
NII- 0.00%

6 Post - offer shareholding 208.677 4.54%

I Name(s) ofthe entity who acqufued the shares CommScope Technologies LLC

2 Whether disclosure about the above enlity(s) was given
in the LOF as either Acquirer or PAC

Disclosed in LOF as Acquirer

3 No ofshares acquired per entity All 208,6'7'1 Equity Shares to be acquired by
CommScooe Technolosies LLC

4 Purchase price per share Offer price of( 228.33 per share

5 Mode ofacquisition Open Offer
6 Dare of acquisition Shares are currently in the escrow account and

shall be transferred to acquier shortly
7 Name ofthe Seller in case identifiable All Shareholders of TC who have validly

tendered their Equity Shares in the Open Offer

Shareholdins in a TC
Class of entities Pre - offer Post offer (actuals)

No- No.
Acouirer Nil Nil 208.677 4.54v.
PAC Nil Nit Nit Nil

2 Erstwhile Promoters (persons
who cease to be promoters
pursuant to the Offer)

Not Applicable Not Applicable Not Applicable Not Applicable

Name ol Compliance Officer (Broking Operations) : Ms. Mamta Jayaram Shetty
Email Address: complianceofficer@icicisecuriiies.com / Tel (91 22) 4070 1000
Website Address: www.icicisecLlrities.com / www.icicidirect.com
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* Shares held by CommScope Connectivity LLC (formerly known as ADC Telecommunications Inc.), a 100%
subsidiary of the Acquirer

Details ofPublic Shareholding in TC

K) Other relevant information, if any - Not Applicable

For ICICI

Authorized
Name: Payal
D€signation: Assistant Vice President

Date: July t9,2016
Place: Mumbai

Member ol Nat0na Stock Eichafge of lndia Ltd.8 Bonrbay Slock txchang€ Ltd

Capital Medot: NSE Hegn No INB 230773037 8St Regn No INB 011286854

tutlros 6 oplions : NSE Besn. No. INF 230773037. BSE Regn No Nr 010773035

Cunoncy Doriv.lives : NSE Regn No NE 230773037

CIN No.: U67l20lvll995PLC08624l

lclcl Securitior Limited
R.elli.r6d Offi co (lnstitudon€l):
lClClCentre, H.l Parekh Marg,
Churchgate, irumbai 400 020, lndia.
rel $1 22\ 22aA 246ODO
Fax \51 221 2242 65A0

Corpor.to Otltc6 (R6tail)l
Shree Sawan Knowledge Park, Plot No. D'507,
T.T.C. lnd. Area, M.l.D.C,Turbhe, Navi Mumbai '400 705
Tel (91 22) 4070 1000
Fax .91 22], 4010 1022

3 Continuins Promoters* 3.104.360 6'l .49o/o 3.104.360 67 .49o/o

4 Sellers ifnot in I and 2 Not ADDlicable Not ADDlicable Not ADDlicable Not Aoolicable
5 Other Public Shareholders 1,495,640 32.51o/o 1.286.963 27.98o/o

Total 4,500,000 lo00/" 4,600,000 l00o/o

Indicate the minimum public shareholding the TC
is reouired to maintain for continuous listins

1,150,000 shares i.e. 25% ofthe total outstanding
eouiw share caoital

2. lndicate the actual public shareholding and if it
has fallen below the minimum public
shareholding limit, delineate the flrther steps
which will be taken in accordance with the
disclosures given in the LOF

Post offer public shareholding is 1,286,963
shares i.e. 27.98Yo oft}.e talal outstanding equity
share capital and is above the minimum public
shareholding as prescribed

Nam€ of Compliance Officer (Broking Oporations) : ltls. Mamta Jayaram Shetty
Email Address: complianceofficer@icicisecurities.com / Tel (s1 22) 4070 1000

Wobsits Address: www.icicisecurities,com / www.icicidirect.com


